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OFFICE OF THE PRINCIPAL DISTRI(.'T & SESSIONS JUDGE, EAST DISTRICT
KARKARDOOMA COURTS: DELHI

ORDER

In super_session of earlier orders1 the following Cornrnittees at Kwkardooma Courts, Delhi are herebY re-

constituted with irnmediate effect:-

SI. No. Name of the

Committee/Branches

Name of Judicial Of6cers

Building Maintenance
Committee

1. ae Principa1 District & Sessions Judge, (East)/Chairperson

1 2. The Principal District & Sessions Judge,(Shahdara)/Member
3. The Principal District & Sessions Judge, (North East)/Member
4. ILe Administrative Civil Judge, Shahdara/Member
5. The Administrative Civil Judge, North East/Member

6. The Adrriinistrative Civil Judge, East/Member Secretary

Security Committee 1. The Principal District & Sessions Judge, East)/Chairperson

1 2. The Principal District & Sessions Judge, (Shahdara)/Member
3. The Principal District & Sessions Judge, (North EastWember

4. Sh. Gajender Singh Nagar, AS J (SC-RC)-02, East/Member
5. IIle DCP, Shahdara /Member
6. The DCP (Security)
7. The Administrative Civil Judge, Shahdara/Nlember
8. The Administrative Civil Judge, North East/Member
9. The Administrative Civil Judge, East/Member Secretary

10. The In-Charge, Police Post, KKD Courts, Delhi/IVlember

Chamber Allotment Committee 1. Th, P,ii,ip,1 Di,t,i,t & S„,B„bi.dg,, (E„t)/Chairperson
2. The Principal District & Sessions Judge, (ShahdaraWember
3. The Principal District & Sessions Judge, (North EastWember
4. The President, Shahdara Bar Association/Member
5. The Hony. Secretary, Shahdara Bar Association/Member
6. The Administrative Civil Judge, Shahdara/Member
7. The Administrative Civil Judge, North East/Member
8. The AdttiinisUative Civil Judge, East/Member Secretary

Residential Complex
Maintenance Committee

1. Sh. Anurag gain, Spl Judge CBI (PC Act)/Rouse Avenue-Court

Complex/Chairperson
2. Ms. Surabhi Sharma Vats, SCJ/RC (East)/Member
3. Sh. Mayank Mittal, ACJ-CCJ-ARC, East/Member Secretary
5. Sh. Prayank Nayak, MM-02, Shahdara/Member

Estimate Examine & Scrutiny
Committee

1. Sh. Rakesh Kumar Rampua, AS J(SpI.NC), Ea it/Chairperson
2. The Administrative Civt11udge, Shahdara/Member

3. The Administrative Civil Judge, North East/Member
4. The Adrninistrative Civil Judge, East/Member Secretary

6 I ouR-3, Shahdara/Chairperson

done/progress of the workl 2. The Administrative Civil Judge, North East/Member
carried out by the Civil &l 3. The Administrative Civil Judge, Shahdara/Member
ElectrIcal PWD at KKD 1 4. The Administrative Civil Judge, East/Member Secretary+
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Maintenance & Cleanliness
Committee

Library Committee

' I Disaster Management
Committee

Environment & Horticulture
Committee

Lock-Up Committee

Condemnation Board

De-stress Centre Committee

Cogmattee de,lling with

kiosk/space &
extension/renewal of
Hcense/canteen/dispensary

Creche Committee

Comrrittee dedling with the
matter pertaining to E-tendering
for outsourcing of Private

Security Guards and
Sanitation/Housekeeping work.

16.

Study Circle

mKjshor Kumar, ADJ-04, EasVChairpuson
2. Sh. Amitabh Rawat, ASJ-31 Shahdara/MembeF
3. llle Adrlarustrative Civil Judge, Shahdara/Member

4 TIle Administrative Civil Judge, North East/Member
g : i;i XdmiNsu.ative Civil Judget EasaMember Secretary

1. Sh. S,t„i, Si„ghLarnba, ASJ (SC) (POCSO) East/Chairpe„an
2. Sh. Amitabh Rawat, AS J-31 Shahdara/Member

3. Ms. MonatTardi Kerketta, ADJ-01) Nofth-East/Member
4. The Administrative Civil Judge, East/Member SecretarY

1 :haiQerson

2. Ms. Niti Phutela, ASJ (SC) (POCSO), Shatxiara/Member
3 . mle Administrative Civil Judge, Shahdara/Member
4 ne Adminisuative Civil Judge, North East/Member
5. The AdmiIdstrative Civil Judge, East/Member SecretarY

md„ Singh, AS J (POCSO), East/Chailper„„1

2 TIle Admihistlaave Civil Judge, ShahdardMember
3. The Administrative Civil Judge, North East/Member
4 Th Adminisu-atjve civil Judge, East/Member SecretarY

S SQn

2. ne (.{def MeUopohtan Magistrate, East/Member _

3. ne Chief Metropolitan Magistrate, Shahdara/Member
4. ne CHef Metropolitan Magistrate, North East/Member
5. We Administrative Civil Judge! East/Member SecretarY

1. Sh. S,t,i, Si„ghLalnba, AS J (SC) (POCSO) East/CkuilpersQn
2. Tbc Administrative Civil Judge, Shahdara/Member
3. The AdnliIdstrative Civil Judge, #9rth East/Member

4. Ihc Administrative Civil Jud$, Wst/Member SecretarY

4

2. lac Adlnirdstrative Civil Judge, Shahdara/Member

3. The Administrative Civil Judgel North East/Member
4. We Adndnistrative Civil Judge, East/Member SecretarY

S
2. The Administrative Civil Judgel Shatxlara/Member
3. TIle Admirdstrative Civil Judge, North East/Membet
4. The Administrative Civil Judge, East/Member SecretarY

„=?A'-:„
Ms. Sonika, Metropolitan.Nfabsirate-04,, eabwlember

1 4. Tbc Adminisaadve Ci©.I,JtKige, East/Mernbw SecretarY

1. Mg. DeepaH Shuma, ASJ-04, East/Chairperson \
2. sh. Arun Sukhija, AS J-03, East/Member
3. Sh. Hasan Anzar, ASJ-06/POCSO/East/Member

1 4. Tbe Adnalistrative Civil Judge, Shahdara/Member
5 Tba Administrative Civil Judge, North East/Member
6. The Adndrdstrative Civil Judge, East/Member SecretarY

1. mle Administrative Civi1 Judge, Shahdara/Member
3. ne Administrative Civil Judge, North East/Member

k 4. mle Administrative Civil Judge, East/Member SecmtarY

I &q&%&b jigB



%,g&##
•

Refreshment/Lunch Committee 1. Sh. Rakesh Kumar Rampuri9 ASJ(SpI'FFC), East/Chailperson

2. TIle CHef Metropolitan Magistratel East/Member
3 . Th Chief Metropolitan Magistratel Shahdara/Membef
4. The Chief Metropolitan Magistrate, North-East/Member
5. Tbc Administrative Civil Judge, Shahdara/Membu

6. Tbc Administrative Civil Judge, North East/Member
7 Tbc AdministratIve Civil Judge, East/Member SecretarY
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further action/communicaUon.

(Sanjay Garg-D

Principal District & Susions Judge: East District
Karkardooma Courts, Delhi

qa BTdB+db

D&SJ(East)/KKD/Delhi aIIG& J&,13

ComP korwarded for information & necessarY action tO:-

i TiE in iii;a1 District & Sessions Ju@1 North East, Karkardooma Courts, Delhi'

2 : g :: :ITn!!::::: 1(gIrEcce:1isI ?IE:: I?iT::::T::(IiHA:T:IJ :1T:aB::Les IKpIMardoom a (HMI This
uni G–ebsite Committee, Tis Hazari C')urts/Karkardooma Courts, Delhi ' M _ \
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Principa}Iggrict & Sessions Judge: East District
Ka}lcardooma Courts, Delhi
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